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STATE BANK OF INDIA
NOTICE
Mumbai, the 8th May, 2026
(Constituted under the State Bank of India Act,1955)
F. No: CC/S&B/AND/2026/110.— Notice is hereby given that the Register of Shareholders of the

State Bank of India will remain closed from 17.05.2026 (Sunday) to 19.05.2026 (Tuesday) (both days

inclusive) for the purpose of taking record of the shareholders and payment of dividend for the financial
year 2025-26.

CHALLA SREENIVASULU SETTY, Chairman

[ADVT.-111/4/Exty./83/2026-27]

Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapuri, New Delhi-11006
and Published by the Controller of Publications, Delhi-110054. ~ KUMER ¢ o

CHAND
MEENA




		2026-05-13T15:30:41+0530
	KUMER CHAND MEENA




